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Violent activities in Jammu and Kashmir

62. SHRI ATAL BIHARI VAJ-
PAYEE:
SHRI KAILASH PATI MISHRA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that of late
there have been incidents of violence i"
Jammu and Kashmir by foreign trained
terrorists and that inflow of arms from
across the border was also detected;

(b) if so, what is the number of per-
sons Kkilledlinjured as a result of such vio-
lent incdients; and

(c) what precautionary steps were taken
in this regard and with what results?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM): (a) There has
been an increase in the subversive activi-
ties of some disruptive elements in the
Kashmir valley.

(b) The Government of Jammu and
Kashmir have reported that 2 persons
were killed and about 30 injured in the
incidents that took place early this month.

(c) 'Public Order' being a State subject,
it is primarily for the State Government
to take  appropriate  action. = Wherever
necessary the State Government are re-
quested to take peventive and other appro-
priate measures to tackle the situaion. As-
sistance wherever asked for is also provid-
ed.

SHRI ATAL  BIHARI = VAJPAYEE:
Sir, T had put a specific question and I
expected a definite reply. Will you kindly
see part(a) of the question and part (a)
of the reply? The question was, "whether
it is D fact that of late there have been
incidents of violence in Jammu and Kash-
mir by foreign trained terrorists and that
inflow of arms from across the border was
also detected." Now you see the reply.
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, "There has been an increase in the stibver-
sive activities of some disruptive elements
in the Kashmir valley" Are we to uader-
that there has been ho movement from
across the border? Are terrorists trained
and armed not coming from across the
border? Recently, Jammu and Kashmir
Chief Minister said that we are at war. It
was a war-like situation. He also said
that if intelligence reports will be revealed
you will collapse. That is what he told
press men. Now you want to evade this
question. Sir, am I to understand that all
this."hullah-gullah” about foreign trained
elements coming; into the valley is just
bunkum? Why don't you take the House
into confidence? Does the Government
want that' such, rumours should be spread
so that they can take advantage of these
rumours politically?

SHRI P. CHIDAMBARAM: Sir, I was
expecting that Mr. Vajpayee will ask a
question but I assume that he is reiterat-
ing his earlier question as a supplementary
(Interruptions). 1 have given Ae reply
Sir, we are not trying to evade anything.
But in the last four weeks, we have taken
a series of measures in consultation with
the Government of Kashmir. (Interrup’
tions) .Wait for me to complete my
answer. Let me complete my answere.
(Interruption). We have taken a series of
measures in the last four weeks.

MR. CHAIRMAN: Let wus hear him.
SHRI P. CHIDAMBARAM: Sir, we
have made it clear, the Government of
Jammu and Kashmir has also stated this
publicly, that 75 infiltrators have been ap-
prehended recently.. Now because of the
vigil, because of the alert on the border,
because of very extensive combing opera-
tion-, we have apprehended 75 infiltrators
who came across the border. Now inter-
rogation is on. These 75 infiltrators were
apprehended almost immediately after
they crossed into India, before they could
commit any terrorist act. I cannot pro-
nounce them as terrorists. But apparent-
ly, their intentions were certainly not
friendly to Indin. We believe that there
are some more infiltrators in the Kashmir
valley who are behind these subversive
activities. 1 have admitted that there is
an increase in subversive activities. Iam
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not denying that there is an increase in
subversive activities. We are taking ac-
tion. We have taken very strong action
in the matter and the results of the strong
action are visible over the last ten-twelve
days. And the results of the strong action
will be visible in the next two or three
weeks. Let me also say this, Sir. There
is a complete identity of views between
the Kashmir Government and the Govern-
ment of India. I know that there are cer-
tain  political parties in Kashmir which
have launched a scatching attack on the
Chief Minister. Now, apparently, there is
more to it than meets the eye. Well,
these are political positions which have
to be taken in Kashmir. Let them be
taken there. But there is no disagreement
between the Kashmir Government and the
Government of India. In the last week
alone we held three meetings. We have
sent them more forces. We have chalk-
ed out a full plan and the results are
visible over the last 10 to 12 days. I am
not defending the Kashmir Government
for what happened. But I have to say in
all fairness that the Kashmir Government
is in tune with us and it is taking very
strong action. The reults of the action
We visible and they will be visible in the
next two to three weeks.

SHRI ATAL BIHARI  VAJPAYEE:
Sir, now, grudgingly the Minister has ad-
mitted...

SHRI P. CHIDAMBARAM: 1 am not
grudging at all. I will answer all your
questions.

SHRI ATAL BIHARI  VAJPAYEE:
the Minister has admitted that certain in-
filtrators have come and the number is 75.

MR. CHAIRMAN: Who have been
caught.

SHRI DIPEN GHOSH: Who could be
arrested till today.

SHRI  ATAL  BIHARI = VAJPAYEE:
Could he give us some idea of the total
number of infiltrators who have come
from across the border? Sir, as you may
remember, when the question of security
belt was dissussed in this House, under
Article 249. my friend Mr. Advani had
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suggested that Jammu and Kashmir should
also be included.

SHRI GHULAM RASOOL MATTO: That
is  already-included. That area is
already given to the army.

SHRI ATAL BIHARI VAJPAYEE:
Sir he is yet to become a Minister.

SHRI DIPEN GHOSH: Then Sir, it is
all the more disturbing. If the border is
given to the army as Mr. Matto has stated
and yet there are infiltrators coming in,
then, it is all the more disturbing and
dangerous.

SHRI ATAL BIHARI VAJPAYEE:

I know it was the reply given by the hon.
Horns Minister that there was no need to
include Jammu and Kashmir as the army
was already posted on the border because
of a different situation prevailing on the
border. But now it appears that in spite
of the army being posted on the border,
infiltration is taking place. The figure
which has been given out in the press is
400. I do not know who keeps the count.
And if they can count, why can't they
arrest them, detain them? And, is it a fact
that these infiltrators have come with
arms? Is it a fact that the infiltrators who
have been arresed have confessed that
they have been given training in Pakistan
and they have come with modern wea-
pons? Sir, it is high time that the House
was taken into confidence about the grave
situation.

SHRI P. CHIDAMBARAM: Sir, 1
am entirely willing to take the House into
confidence. I am sharing as much infor-
mation as I have and as is possible to
share. Now, Sir, there is some flow of
arms into Jammu and Kashmir. I said
this even on the special discussion on the
report which appeared in the Times of
India’. There is some inflow of arms into
Jammu and Kashmir. There is also a
flow of infiltrators. But I do not agree
with the numbers which Mr. Vajpayee is
giving. We have information about the
number cf people who are. (Interrup-
tion). J am giving the number. There
is no way I can speak one minute earlier.
We have an idea of the numbers and we
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think that out of the first batch of about
80 or 90 infiltrators, we have apprehended
75. It was one of th. best counter-in-
telligence operations launched by our own
intelligence ~ agencies together with the
Jammu and Kashmir police, it was a joint
operation and we apprehended 75 of them.
We also think that a sizeable number is
ready in the POK to be infiltrated into
India and we are no guard. We will take
every step to ensure that they do not cross
over into India I say that with full res-
ponsibiliy and seriousness. We will stop
them. Now, w. think that there are some
more in the Kashmir Valley and Mr. Vaj-
payee asked me why we have not arrested
them. Yes, we are taking steps. But we
must understand the demographic charac-
terstics on the Kashmir side of the line of
actual control as well as on the POK
side.. In fact, you know better than 1
do the kind of routes that are there, the
passes that are there. There will always
b. some infiltration. We are taking every
step and I am confident that sooner or
later we will be able to arrest the remaining
infiltrators who came into India early this
year.

SHRI PAWAN KUMAR BANSAL: I
would like to know from the Minister
whether some citizens of Afghanistan have
entered into this country under false
names to spread out further in Punjab
and J. & K. If so, what is their number
and what action has been taken in that
regard?

SHRI P. CHIDAMBARAM: On a
pointed question of that nature I would
require separate notice because he is ask-
ing about people who come to Punjab and
Kashmir. I would not be able to say
any thing about their nationality. Some
of these infiltrators may be of Afghan
origin. But I will hav, to check it.

SHRI PAWAN KUMAR BANSAL: I
will modify my question. Out of the 75
apprhended, are there some Afghan citi-
zens also?

SHRI SUBRAMANIAN SWAMY: The
Minister has already been given notice on
Question 65 which deals with it.

SHRI P. CHIDAMBARAM: About
Question 65 I will answer presently. I
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am not in a position to say whether any-
one of 75 is of Afghan origin. This I will
have to verify before I give an answer.
oY qHOIS 7 & ad) wEwa B
amAl span f @ar ug gaEe §
¥ad afeaw 2fs ug 7 3w
Heo Wl QiaEREE ofwr A6k
wifFe # g0 gfaw & fam we
far waq 7 qur fufaeer & difex
# wdT wgsTdiges s Fdy #
IAAT FETTET FALT AR H TA097 ¥
famg® g @ &fw far 9w s
Higd BRINT Wew 779 9 HIT  UHH
qUNHL gl -i";'f:‘i'fl' gIaT oy gfamiT
wg a4 W wg i ag e e
TEA T S F0F qv 90 § qg i
4 ® 4g o sER 3y fr Fade
wZt AfgEl & AW F a9 3
#fam 3w sw @z g g Ak
nq (B W% 0 THAR s ok
WA WaR TE Aifza HGHifw i
TRAT A F ArsAr o 25w & fao
AE F T AW FGAET ¥ A N
{7 0% W TEr qif5wwiT 57 239
St 9% qE R AT T g
g Fngs Far & fs agr § off g gamar
frear § A agdia alwgqeara
feear a1 g0 47 A7 g@eig AR
qE g AT SO o ae-
FUAT T HT AT G717 &
faaat aamar g fagd i fafaeex
wg7 gm fafee st gy Hiw
a%e St wfear Famw @ g
gt § 99% mar  wanew
AUAT Y ! WU A1 A7 HgAT &
fs 72 -1z W9 g #1% gw agr
aE d 41 %8 I fa 10-12
feq & ug 3 a1 @ § s gardr
taaig g 2 ¥ 2 & A% 9T ok
TEF AT AgA AT AIFETT FITATT
HER awr § 9% fog g8 o
TAAINE UNEl F) e I AWK
Fur za faafoer & sadarg qg
Taig & %g W ST wgar g ?

SHRI P. CHIDAMBARAM: We are
aware that there are training camps in
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Pakistan as well as in POK. We are |
aware of what is going on there and we I
are taking steps to ensure that nobody  j
who is trained in these camps or any-
where else infiltrators into India. The
discussions which the Home Secretary of
India and his counterpart in Pakistan held
'some time ago did not yield any concrete
results. But at diplomatic levels the
Ministry of External Affairs has taken up
this question with the Government of
Pakistan. We must also  appreciate the
fact that Prime Minister Benazir is taking
a number of steps to exercise and obtain
full control over the agencies which are

operating in her country. The Home Sec-
retaries of the two countries are expected j
to meet again shortly, perhaps in the
month of May.  We will take up this
question of training camps again with the
Government of Pakistan. But we are
aware and we are prepared to meet any
eventuality which is likely to arise in

Kashmir in the next weeks and months.
We are fully geared to meet the situation.
I would say this again that the Kashmir
Government also is now fully in tune with
the Government of India and we are pre-
pared to meet the situation.

MR. CHAIRMAN: The question was
there was an attack. Have you any in-
formation of communal violence during I
Id? Thatis his specific question.

ot aviater : g WA H
a7 F gw -’ fEFIafere ¥ am
ags a8 amaw g, .. ?

=t gamfa : §3 L™ 3T [
e _
I
I just Put your question to him.

SHRI P. CHIDAMBARAM: Sir, we
are aware, and particularly in the bomb
explosion which took place in March,
the attempt was to provoke communal
trouble and we cannot rule out elements
trying to forment communal trouble in the
next weeks, particularly during the Id pe-
riod, We are fully geared to meet the
challenge and we will take strong action
to see that no communal disturbance takes
place.

MR. CHAIRMAN: Yes, Mr. Matto.
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SHRI GHULAM RASOOL MATTO:
Sir, the fact remains, as my friend Mr.
Dharampal, has said, that Zahir Shah has
said in an interview to the "Kashmir
Times" thatafter the Id that they are going
to step up their operations in Kashmir. So,
my first question is whether adequate
steps have been taken fo meet the situation.
after the Id.

The second question that I would like
to ask is this: The honourable Minister
has said that at the Home Secretary's
level this matter has been taken up With
the Pakistan Government. But I would
like to know whether this matter hag been
taken up at a higher level also, at the
level of the Prime Minister or at the level
of the External Affairs of Minister to see
that such things do not happen.

SHRIP. CHIDAMBARAM: Sir the

answer to the first part of his question is
"Yes". We are fully prepared to meet
the challenge posed by elements to foment
communal troube and we will see that
all steps are taken to ensure that there is.
no communal trouble during the period of
Id or thereafter.

On the second question , I believe that
the Prime Minister of India at the time
of the meeting of the SAARC, did take
up these issues in a general way with Ae
Prime Minister of Pakistan, but the de-
tails will be available with the External
Affairs Ministry.

oY diTez aaf : adnfr wgen

UITANT wely | ® e hwe fogr gfe

st cferfada & afg  gé

§ s 75 eafefadey sdaw fay

&)V & ag 9T FgNr arany wef
Wt & oSt w75 gaiwfader

aagve fau ww § 9AR wifzeam

ur o1 fadwi F ¥y gfome
faad @rF o7 & ? gmr wreray

FER 3 wHR @ oA w4l gu
T W 30 TE FIW F,
A T HAT W F WA Jig fa
T3 ag &g ¥ oAl gt W
§ ford se? g § Ao ghmr
A g5 IR ga qFY ¥ axd g7
F A @ & wwAT gy fa
qrfsea nrEaEy 9T T §fwr
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F dtg ¥ wrd T wA & eard
e 537 fa {fwfeder sk
arfseart ¥z Fufire ar wpafaa
AT F U q7 aF 7

SHRI  P. CHIDAMBARAM: Sir, 1
will  have to compile the information
about the number of people killed and
the number of people injured since the
beginning of the year. But I can give
the  forthnightly figures. I  will furnish
this  information him. During this pe-
riod, during the first fortnight of this
year, 11 persons were killed in incidents
which related to Guru Purab. With re-
gard to the second fortnight onwards, I
will compile the information and furnish
it to the honourable Member with re-
gard to the nuber of people killed and
injured.

As far as the seizure of arms is con-
cerned, to the best of my knowledge, no
arms were seized from these 75 people.
But if any small arms have been seized,
I will get the infonnation from the Gov-
emnment of Jammu and Kashmir. But
they were arrested, they were apprehend-
ed, very shortly after they crossed into
the valleyy To my knowledge, again,
there, is no information that any Chinese-
made weapons were seized.

=t i amt: wdm ¥
s 4§ sTAEET T YA 9T |
=Y zraafa @ TS sTAEET @ B
o
® T d
N @iz amt g0 qande
fedfr w2 Y FE swavdr awn

- N N
gdr =3 Ft W@ g el {fwfalex
o afssarn duw gufee fogrgear
¥ aoar wy ?

SHRI P. CHIDAMBARAM: In fact,
this is the step. This is the step to en-
sure that no infiltraion takes place. But
I wish to tell the honourable Members
that it is not possible to sort of seal the
border in the sense that nobody will get
across it. But the effort is also to en-
hance the internal security operations so
that if some infiltrators cross the border,
they are detected immediately. A massive
effort is on in the border villages. The

results are apparent. And the results will
be visible in the next two or three weeks.
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=Y #iTq U AL JFT T
gy At swnifs o fedi ¥
faquar &% & 74 § I8 g4
TOEE T & 1 T 52w gf g
& A AT UHGE W% SIwE
ww 7 rifeeze dgg g9
e § f& A wow #
1 of ardad 7 a7 g oy
f$ g ofers 1 o9 & *eeW
F Rt § 1wz wg g fa
aft 1 IR ww § 5 faw ge §
g § feRer & dex @ v %2
T | va @ aFgT W|HT qmw 4Gr |
g I fer ogd A @ R
TREEl I ¥ AW FIr 1 ww
&7 agt moAlfd ) St ag &
feg wR al § sasr e ¥
i fafeaft & afd fgre @
A ¢ gaw fagr s ¥ fa omw
AT ¥ oagr 3 fasw g o
SEM us atm & gE % fs
IRE £ HA AK® g wn
g fatea 2@ &\ g e
AR RE g AT Rt geaAw
€t @ § uwifeege ¥ g
¥ rifas 71§ ¥h#E AT 9w
o= wf grar A gW ewar
fagqg fa =i F v ag
gHET T @ |

ot aamfa :Jwx W qA0N
#faw « - - '

R wm Fm gEa Ay,
TR Ags W miwEr § 4

ot mwrfa: gaie w1 FE gy
gt g fr it 3 & cnw s
Tifge

= RIH FOq QUEAON ¢ T WHIT
F OF S a1 fy T |gw g
fezna ¥ ifwg, ST @@ S §
fr sy femr & swd g =wlE
a8t femedr | L. (s@FER). L

N mwrafa: wfET ME w5
§ UF gug @ g fF e wEw
gar & wgEEw w3 Sifgg 1+
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ot AR T |teAT O 59w e
wiyAfedy & oY wY wgr s
fe gn A Qo @ | w
T aﬂﬁﬁﬁ e @ fafei
o i & wwfwsi s @ §
famd &% 8% F%1 =T AT A
oA W@ f @ T wi
HAAT BT AT W X A4E A wEA
fr fogy fEdt w7 dewrw ad
C LRI S (A B
g1 f& FwfT & I gEwg %
& o

3

1 g - WiT waTe Fiem

SRS B I L L R C IR S
w3 & f5-md Ay faeEY 0 o
7 AG geir ) @ ogwR WA
LGCCIIE A GG I L
gug Wik difdafzsa @ Rwam
soig U¥ Ifema sl oAt
gt wifs oz o1& W warfaw
wfeat R & 4 oA gwd
T arrﬁa i gd sitg W
gt F@ @ M7 g ¥ qu
AT famar @ 1 w® o wgEA
WA A @ W R oEd
ﬁ’\‘ﬂ"t F AT WA FW FIX &Y

W A F sw Wl

w‘?fa: W W g v W ¢ f
gx U ami_ L
™ Asdt 9 w@w § § o
& fea A& a7 AT T
ehifquzet gz T« ?

SHRI P. CHIDAMBARAM: The hon.
Member has confirmed what I said that
the situation has improved oyer the last
10-12 days. Yet I will not say that we
should not be on our guard. On tht con-
trary ~ 1 have been very careful in the
selection of words. The situation there
has improved, no doubt, in the last 10-12
days. But we are on vigil. We expect

that the infiltrators and communal ele-
ments VUl step up trouble in  the next

to Questions 24

few months. We are fully geared to meet
the challenge. Let me say this; Yes, in
the last month the minority communities
of Kashmir, particularly the Hindus and
the Sikhs, have been selected as targets
in some places. We will impress upon the
Kashmir Government to takt action. The
Kashmir ~ Government has  taken  steps
and we are coordinating  with  the
Kashmir Government. I assure this
House that no stone will be left unturned
and no quarter will be shown to any of
the terrorists or infiltrators. We will give
the fullest protection to all communities
in Jammu and Kashmir and we will take
the strongest measures against those who
want to foment communal trouble. I am
confident that if the Kashmir Govern-
ment implements what it has worked out
in the next weeks and months, the situa-
tion will improve. We will face the chal-
lenge. We are fully prepared to meet
the challenge.

MR. CHAIRMAN: Question No. 63.

o Frwedr: ST
. (smEm ). .

5T R
FaUIL Ul U

st gawafy: 55 frme & M

ot wzw e Arwdat : awrefy
A, WG JyT wET W F Uw
T A € oW g Tl 2.

ot wamia: g T¥ ¥ ox
qar ¥ ... (saxaw)

.ot R fagd At T,
IO vAT TR WAt ) ¥ oag
¢ fo FoiR ¥ W, dew

T

i W W wIA : | A
oI FENE ¥ WAGT @ 7
FOF A wdr A T TOF WD

Let us not play down the gravity of
the situation there.
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ot wze fagrdt arwddt: qgi w13
aw fzfee 9@ § 1 ag zfwe
F 99T Y AITARFL  NITAL; Ft
Ell @r%:a@‘ramtqﬁf%m
T 7 ... (vawam)

SHRI P. CHIDAMBARAM: I am
sorry Mr. Vajpayee is trying to paint too
alarming a picture. (Interruptions) It is
not correct. I have said that the Hindus
and Sikhs have been selected as targets
in some places. But please do not make
a sweeping generalisation. It is not cor-
rect to say that every Hindu and every
Sikh is a target. On the contrary, the
tourist season is in full swing.

(Interruptions)
SHRI S. S. AHLUWALIA: He is

giving a new theory. You please answer
that.

st wirt warz: 7z fafeear

S qL-HT ari@gﬁ'mﬁ‘nm
fifqe ... (sagaw)

SHRI P. CHIDAMBARAM: Let us
not paint too alarming a picture.

SHRI DIPEN GHOSH: Member be-
longing to their party has said that. Let
him reply to his question, (Interruptions)

SHRI AG. KULKARNIL: Mr. Amla
has made some allegations. The Minister
should reply to his statement. (Interrup.
eions) It is very dangerous. I am very

much interested in the reply. (Interrup-
tions)

SHRI P. CHIDAMBARAM: I think,
it is unfair to paint too alarming a pic-
ture.
= grENta Fag wigqafaa

warafy wga, AW GIT F AreUw
@ AdmE § ATwm g fr g
F zAX B WAfm T A /O
ndrza, ¥ ag wAa arfaq fa
FOT F o1 wzad 89T & § gER
fE AFIA 9T qT F Y B
a1 afready. oz @ FT @
£ 7 ... (vmaam) ...
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#g €t AT I AR TN Qe
FEE® -rtar w § am’r
AT . (vmmurR) |

MR. CHAIRMAN: There fe a cate-
gorical statement by the Minister that the
picture is not as alarming as it has been
painted. It is a picture where he has to
take precaution and he is taking all pre-
cautions,

sit gieaoita Tag sigeraifoa. - 38
maa‘rammmv:aﬁ!aaﬁr
agw Atgat @ .. (aEarw) .

SHRI DIPEN GHOSH: Sir, the Min-
ister is misleading the House. 1 charge
him. The hon. Member lives in tot
State. He belongs to that State and for
is saying that thing.

SHRI A. G. KULKARNI: We are
very much agitated.

st ghala fag gt
FIHT F AT femime s @7, I0E
JwF A fow @ § @ foew
sty g1 7 ... (=)

SHRI TIRATH RAM AMLA; 8k,...

MR. CHAIRMAN: You have spoken
enough. I cannot give you so much time
for a question. It is not permitted. I
can tell you that you are trying to paint
a gruesome picture which is not correct.

SHRI DIPEN GHOSH: It is not a
question of an individual Member being:

given time to raise a queston. The ques-
tion is. ...

MR. CHAIRMAN: Question Hour i«
over.



